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ATTENDENCE.CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OFTHE NATIONAL COMPAM LAW TzuBUNAL ON 15.12.2017

NAME OF THE PARTIES: M/s. Sunteck Infraprojects pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 ro 394 of the Companies Act 1956and 23O to 232 of Ll\e Companies Acr, 20 I3.
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COMMON ORDER%csP 4tt I 230_232

1. In all these petitions, the petitioner is to file the reply. Seekjng t me

2. Listed for hearing on 02.02.2018.
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